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Non-Procurement of Foodgrains iD 
Tamil Nadu 

1540. SHRI S. RADHAKRISHNAN: 
Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to state: 

(a) whether market price of Paddy 
and Ragi has con-siderably fallen to the 
lowest level in Tamil Nadu; and 

(b) whet�er large stocks of the 
harvested foodgrains are lying with 
the agriculturists without being pro
cured by any private or Government 
agency? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI ANNASAHEB 
P. SHINDE): (a) and (b). Report 
from the Tamil Nadu Government has 
not been received. However, from the 
reports on prices available with Gov
ernment of India from various States, 
it is seen that during the current mar
keting season the wholesale prices of 
paddy and ragi in Tamil Nadu have 
generally been ruling lower than those 
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R eview  amp A iw »a i« R eport o f  
W ater and P o ^ sr  D evelopm ent 
C onsuw ancV  Services (In d ia) L ro , 
N ew  D e lh i i t *  1974.75 w ith  
A udited A ccou n ts

PAPERS LAID ON THE TABLt
;

Na?k»$ai< Savings A n n u ity  C b^xifi- 
ca te  R u les, 1976, N o tifica tio n  
under G overnm ent Savings Cbwti- 
fica te s  A c t  and D eta iled  Demands 
fo r  G rants, 1976-77 o f  M in istries 
o f  D efence, E xtern a l A ffa irs  ind 
Hom e A w a irs

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI- 
MATI SUSHILA ROHATGI) I beg 
to lay on the Table—

(1) A copy of the National Sav
ings Annuity Certificate 
Rules, 1976 (Hindi and Eng
lish Ver«sions) published m 
Notification No G S 239(E) 
in Gazette of India dated the 
18th March, 1976 under sub
section (3) of section 12 of 
the Government Savings 
Certificates Act, 1959

(2) A  copy of Notification No 
G SR  240(E) (Hindi and 
English versions) published 
in Gazette of India dated the 
18th March, 1976 issued under 
sub-section (3) of section 
1 of the Government Sav
ings Certificates Act* 1959 
[Placed tn Library See No 
LT-10553/76]

(3) A copv each of the Detailed 
Demands for Grants (Hindi 
and English versions) of the 
following Ministries for 
1976-77*—

(1) Ministry of Defence
(U) Ministry of External Af

fairs

THE DEPUTY MINISTER IN THE 
M « W Y 0 F t .AtfWOTOTRE 
*ND IRRIGATION (SHRI XSDAR 
NATH SINGS), I beg to lay on the 
Table a copy each of the following 
papers fMndi and tfwglishv vertfions) 
under sub-section ( 1 ) of section 
619A of the Companies Act, 1956 —

(1) Review by the Government 
on the working of the Water 
and Power Development 
Consultancy Services (Ihdia) 
Limited, New Delhi, for the 
year 1974-75

(2) Annual Report of the Water 
and Power Development Con
sultancy Services (India) 
Limited, New Delhi, for the 
year 1974-75 along with the 
Audited Accounts and the 
comments of the Comptroller 
and Auditor General there
on. [Placed tn Library See 
No LT-10560/76]

T am il Nadu P rivate C olleges (R f- 
g u la tion ) O rdinance 1976 and 
A n n u a l A ccou n ts o f  U niversity 
o f  D elh i fo r  1973-74 w ith  A udit 
R eport

THE DEPUTY MNISTER IN 
THE MINISTRY OF EDU
CATION AND SOCIAL WEL
FARE AND IN THE DEPARTMENT 
OF CULTURE (SHRI D P YADAV)
I beg to lay on the Table—

(1) A copy of the Tamil Nadi 
Private Colleges' (Regula
tion) Ordinance, 1976 (Tami 
Nadu Ordinance No 11 o 
1976) (Hindi and Bnglid




